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T feeett, 26 |TH, 2025

FT.3M. 1409(37).— FealT LRI 7, LT TTHAR AT, 1956 (1956 FT 48) (o zad o+
THT I<H ATLTHAT gl TAT &) 0 &7 3F T ST (1) o Tl LT 6l T2 AT TLHL % G2 Teag
ST TSI HATAT T SATEE=aT HeaT F1.30. 1818(3T) ATra 26/04/2024, ST AT % TSI, FHTLTI,
AT 1, Toe 3, IwEe (i) § FHTiera & T ofF, g7 7ea qeor 1T F Torig forer # NH752-C (S &
THIY 1) (T Fr9mE) % .. 52+000 F .597.58+800 T  s[@vE & AT, (3T 7 / AL o7 I/
FTET FET ) SR, TI& ST T F fory 39 Aeem=ar & Surag et § Bt afy &1 aeiv a2
& ST T T O AT o

3T I ATATAAT FT A I ATAAH T g7 35F T ITATT (3) F arehie ardrg "28 wE 2024 "
T "R AT o "B S T H weRTtora R A o

STaTeh FETH TTTETLT il 1T 3-TT o dgd 1AL AT 9TH g &, e 9% o= O 1 8 &ie 39er
Sta =7 & Foes o T,

2072 G1/2025 @)
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ST T WIS 7 36 SATeTae T T 39 i ST (1) F STLAI |, Feal T TLRTT I TIAT

P x93,

qdA: A, el TLRIT, TAT ITTIFRIT il Ih TS I T ST I 3T IF ATAAH 6 &1T 39
T ITETT (1) BTN T&T ATRAT T TTNT FLA g, Tg FTIUIT FIAT g 1o S<h AT § A RS H T (A<
ERIEEEAEIMESERERIRC G EAU
T T, Fea T TLHTY, ITH ATATH 6T 41T 39 AT ITLTT (2) F AT § T AT AT 8 FF
T ATAGAAT o TSI § TR T, I AqqAT | A qfi aft fAeet & 4= grae areafeas s 9
Fea T gvER § Afea 21 Srustt |

LT TR 15T o TSN1E orer § NH752-C (ST & =T %) (9 a1I9T) & .47, 52+000
o .41, 58+800 T 7S T ST ATAT HLAAT Higd AT HLAAT g d Ao

TS FT ATH: T&T T2 IESEAGIC RS

wAF AT HE&AT I AT AR || g Gt aFia | g &7 e sETHl Raas

e (TFRITH) R T ATH

1 2 3 5 6

ATH BT ATH: T

i F7 A1 fAgaE

1 264 EEL 0.253|[F= ars =T
Freem, Straes fuar
TR, g
EEIEINIEIES
FAATEETE AaT
TS FAT ZreeATe AT
EIRUEER I ES]
EEUAECIEIESIE
264

TFT T ATH: TS

2 131/1 IGEl 0.026|[7#sr ==z fuar
HICATA
131/1
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3 131/2

0.034

7 g foar
HaATA
131/2

4 261/1

0.29

T foar
e fram
STLEATS HATATS
Hrears, Tars
AT ATAT
qavars fagar
FTIATA

261/1

5 261/3/1

0.063

FeTee g fuar
EEIRIE
261/3/1

6 261/3/2

0.194

SRTarer &g foar
EEUIE]
261/3/2

7 261/3/3

0.109

e fog foar
FETATT
261/3/3

8 261/5

0.467

UEESERTGEAREII
THAATA FATATS
EELECEEIEE
s fEg foar
HRITAT, &9 aTe
EELSREIR]
261/5

9 69/3

0.456

Zav g foar
Frerfie

69/3

AT T ATH: T

10 797/2

0.145

TIEHAE Tl &1

T Frgve o
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CIG)
797/2

11 799/2/2 IGEil BIEG] 0.306|[=frw<T ThrT =T
Tt HIgHAE TR

CIG)
799/2/2

Total 2.343

[®T. . CE-RO BPL/30010/45/2018-19/3D]
g T, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 26th March, 2025

S.0. 1409(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.1818(E) Dated:26/04/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning etc.), Maintenance, management and operation
of NH752-C in the stretch of land from Km. 52+000 to Km. 58+800 (Jirapur to Pachore Road) (Pachore Bypass) in the
district of RAJGARH in the state of MADHYA PRADESH.

And whereas the substance of the said notification has been published in “Dainik Bhaskar” and “Free Press”
both dated 28 May 2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired, with or without structure, falling within the NH752-C in the

stretch of land from Km. 52+000 to Km. 58+800 (Jirapur to Pachore Road) (Pachore Bypass) in the district
of RAJGARH in the state of MADHYA PRADESH.

|State: MADHYA PRADESH |IDistrict: RAJIGARH |
SI. No. (|Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L 1 | 2 | 3 [ 5 | 6 |

|Ta|uk: Pachore |
|Vi||age: Mitthnpur |
1 264 Private Irrigated 0.253||Kanchan Bai
Daughter of Girdhari,
Jitendra father

Mangilal, Dharmendra
father Mangilal,
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Anokhibai Bewa
Mangilal, Ramkanya
Bai Bewa Chhotelal
Na Ba Rohit Mohit
Kiran father Chhotelal
264

|ViIIage: Panwadi

2

131/1

Private

Irrigated

0.026

Ramesh chandra Pita
Bhanwarlal
131/1

131/2

Private

Irrigated

0.034

Nannu singh Pita
Bhanwarlal
131/2

261/1

Private

Irrigated

0.29

Ratiram Pita
Bhanwarlal, Baje
singh, Biharilal Pita
Bapulal Sevabai
Leelbai, Gaurabai D/o
Bapulal Sundarbai
Widow Bapulal

261/1

261/3/1

Private

Irrigated

0.063

Bahadur singh Father
Badrilal
261/3/1

261/3/2

Private

Irrigated

0.194

Jagdeesh Singh Pita
Badrilal
261/3/2

261/3/3

Private

Irrigated

0.109

Balram singh Pita
Badrilal
261/3/3

261/5

Private

Irrigated

0.467

Gajraj Singh Pita
Amratlal Bulabai
Bewa Amratlal,
Dariyav Singh Pita
Mangilal , Kshama bai
Bewa Jagannath

261/5

69/3

Private

Irrigated

0.456

Indar Singh Pita
Biharilal
69/3

|Vi||age: Pachore

10

797/2

Private

Irrigated

0.145

Mohammad Shakil
Khan Pita Mohammad
Shafik khan

797/2

11

799/2/2

Private

Irrigated

0.306

Smt.Rafika khan Pati
Mohammad Shafik
khan

799/2/2

Total||

2.343||

[F. No. CE-RO BPL/30010/45/2018-19/3D]
SHAIKH AMINKHAN, Director
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